
147 PJL O  Reports AUGUST 81, 1976 sa larie t & Altotwmce# j n

[Shr* Nihar Laskar]
the following Reports of the Commit
tee On the Welfare of Scheduled 
Cartes and Scheduled Tribes:

(1) Report of Study Tour of
Study Group I on its visit to Banga
lore, Mysore and Madurai during 
June-July, 1976.

(2) Report of Study Tour of 
Study Group II on its visit to Bom
bay, Ahmedabad and Jaipur daring 
July, 1976.

(3) Report of Study Tour of
Study Group III on its visit to
'Madras, Pondicherry, Trivandrum 
and Kanyakumari during July, 1976.

(4) Report of the Committee on 
Its visit to certain DDA Resettle
ment Colonies and a village in the 
Union territory of Delhi in June,
1976.

PUBLIC ACCOUNTS COMMITTEE

TWO HUNDRED AND TWENTY-SEVFNTH 
AND TWO HUNDRED AND THIRTIETH

Reports

SHRI H. N. MUKERJEE (Calcutta- 
North East): I beg to present the
following Reports of the Public Ac
counts Committee: —

(i) Two Hundred and Twenty- 
seventh Report on Excesses Over 
Voted Grants and Charged Appro
priations disclosed in the Appropria
tion Accounts for the year 1974-75 
and action taken by Government on 
the recommendations of the Com
mittee contained in their Hundred 
and eightieth Report on Excess Over 
Voted Grants and Charged Appro
priation!; for the yoar 1973-74

(ii) Two Hundred and thirtieth
Report on Paragraph 36 of the Re
port of the Comptroller and Auditor 
General of India for the year 1973- 
74__Union Government (Civil)—re
lating to Expansion of Mormugao

of Members of Parlia
ment (Arndt.) Bill

Port (Ministry of Shipping and 
Transport).

COMMITTEE OP PRIVILEGES

N in eteen th  and T w en tieth  R eports

SHRI N K. P  SALVE (Betul): I 
beg to present the Nineteenth and 
Twentieth Reports of the Committee 
of Privileses

COMMITTEE ON ABSENCE OF 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE

( i)  T hirtieth  R eport

SHRI VEKARIA (JunaRdrih); I 
beg to present the Thirtieth Report of 
ths Committee on Absence of Mem
bers from the Sittings of <hc House.

(ii)  M in u tes

SHRI VEKARIA; I beg to la> on the 
Table Minutes of the sitting- of the 
Committee on Absence of Members 
from the Sittings of the Hou-.e held 
on the 30th August, 1976.

12.08 hrs.

SALARIES AND ALLOWANCES OF 
MEMBERS OF PARLIAMENT 

(AMENDMENT) BILL’

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU RAM- 
AIAH): I beg to move for leave to 
introduce a Bill further to amend the 
Salaries and Allowances of Members 
of Parliament Act, 1954. '

MR SPEAKER: Motion moved:

“That leave be granted to intro
duce a Bill further to amend the 
Salaries and Allowances of Mem
bers of Parliament Act, 1954."
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